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DELAY IN FLIGHTS FROM PALAM AIRPORT
N OcToBer 1967
651. SHRI CHARANIJIT RAI : Will the
Minister of TOURISM AND CIVIL
AVIATION be pleased to state :

(@) whether there was a delay in some
flights from Palam airport, New Delhi on
the 1st October, 1967 ;

(b) whether it is a fact that the delay was
due to the failure of the Contractor to
supply ‘water methanol’ to the aircraft
leaving from Delhi; and

(c) if, so, the action taken in the matter ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN
SINGH) : (a) and (b). Yes, Sir. Two Indian
Airlines Corporation flights from Palam
(New Delhi) on Ist October, 1967 were
delayed due to the failure of the Contractors
to supply water mecthanol to the aircraft
leaving Delhi on that date.

(c) The Indian Airlines Corporation have
now obtained an assurance from the Oil
Companies that in future they would be
responsible for making alternate timely
arrangements from other Oil Companies
in cases of shortage of supplies with them,
in order to ensure that Indian Airlines
Corporation services are not delayed.

ADMINISTRATION OF MANIPUR

652. SHRI GADILINGANA GOWD :
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether complaints have been received
from various quarters that there is no sem-
blance of administration in the strategic
hill areas of Manipur where Naga hostiles
are gradually gaining ground; and

(®) if so, the reaction of the Government
of India thereto and the steps taken to pro-
vide proper administration and safeguard
to the local people ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) No,
Sir.

(b) Does not arise.
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SETALVAD STUDY TEAM OF THE A.R.C.

654. SHRI K. HALDAR : Will the
Minister of HOME AFFAIRS be pleascd
to state :

(a) whether the Setalvad Study Team
has submitted its report to the Adminis-
trative Reforms Commission; and





